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  As submitted by the applicant's counsel  order 
of this Tribunal has been set aside by the 
Hon'ble High Court.  Hence M.A. No.747/16 
has become infructuous.  Accordingly M.A. is 
treated as disposed of being 
infructuous.  Respondents counsel agreed to 
file the copy of the order of the Hon'ble High 
Court.  
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